
4513 Written Answers [ 25 MAR. 1966 ] to Question    4514 

 
tITHE MINISTER OF STATE IN THB 

MINISTRY OF HOME AFFAIRS (SHRI 
JAISUKHLAL HATHI): 248 cases were put in 
courts by the Special Police Establishment 
during the period 1st April to 31st 
December, 1965. During this period 153 
cases were decided by courts of which 128 
ended in conviction and 25 in acquittal. 

During the same period, 1027 cases were 
referred by the Special Police Establishment 
for departmental action. 735 cases were 
decided, of which 637 ended in departmental 
punishment and 98 in exoneration.] 

 

tIDtLHi ADMINISTRATION EMPLOYEES 

612. SHRI B. N. BHARGAVA: Will the 
Minister of HOME AFFAIRS be pleased to 
state the number of those employees of the 
Delhi Administration who have learnt Hindi 
since 1st April, 1965 and what is the number 
of those who have been taught Hindi 
typewriting and shorthand?] 

 

f[THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI V. 
C. SHUKLA): 847 employees of the Delhi 
Administration have received training in 
Hindi medium and 103 in Hindi typewriting 
and shorthand since 1st April, 1965.] 

BOOKS PUBLISHED BY I.C.C.R. 
613. SHRI M. P. BHARGAVA: Will the 

Minister of EDUCATION be pleased to state: 
(a) the total number of books so far 

published by the Indian Council for Cultural 
Relations; 

(b) whether different books are published 
for use in different countries; and 

(c) what are the languages in which books 
have so far been published by the Council? 

THE MINISTER OF EDUCATION (SHRI  
M. C.   CHAGLA):   (a)  Thirty  one. 

(b) Yes, Sir. 
(c) English, Persian, Arabic, Turkish, 

Portuguese and Korean. 

MANAGEMENT OF AIDED SCHOOLS IN 
DELHI 

614. SHRI A. D. MANI: Will the Minister 
of EDUCATION be pleased to state: 

(a) whether the Delhi Parents-Teachers 
Council has urged Government to take over 
all aided schools in Delhi; and 

(b) if so, what action has been taken 
thereon? 

THE MINISTER OF EDUCATION (SHRI 
M. C. CHAGLA): (a) No such suggestion has 
been made in the representations received 
by Government. 

(b) Does not arise. 

†[ ] English translation. 


